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GRIHUM HOUSING FINANCE LIMITED ' Poszselon noTice | o irvaunre | ANNGUN
POSSESSION NOTICE [See Regulation-13(1)(a)]| | Mevertsemen: shng nobor ko ) p FUBLIC ANNOUNCEMENT ; \
Registered Office: 6th Floor, B Building, Ganga Trueno, Lohegaon, Pune, Maharashtra 411014 (For Immovable Property) DEBTS RECOVERY TRIBUNAL wfebsf Pt | Chagiet X0 (Regulation T4.of e *”FU'\'WF::‘.-' ﬂ"ﬁﬁ:;mﬁ‘ﬂﬂgﬂ:‘;m (Voiuntary Lapnclstiy
Whereas, the undersigned being the Authorised Officer of Grihum Housing Finance Limitedherein after referred as Secured Creditor of the above Corporate/ Register office under the Securitisation KOLKATA (DRT 1) |P:m-=.r. b "HJ':_"' Frd{bhed '_'* PR THE ATT[NT'ION OF THE STAKEHOLDERS &5F
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said 9th Floor, Jeevan Sudha Building, e “‘;& G:ETF;::L it HOMAS FIANCE PYT. LTD
Act read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60 - T Hg FAME !
days from the date of receipt of thgsaid noti(ce. ) 9 P 2 ﬁbfka&ﬂ%%??ad' 1: Merkcn i harely Ghean (il 16 puip : el CE-RP{IRATEPLHEGN L L LT L
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession of the property described herein below in Case No.: OA/424/2025 Hm'l & HM 366 ol e Companiez i, | |2{DATE gm’fﬁa’éggﬁ TIoM OF 25DETEG
exercise of powers conferred on him/ her under Section 13 (4) of the said Act read with Rule 8 of the said rules of the Security Interest Enforcement Rules 2002 on the dates as mentioned herein below. Summons under sub-section (4) of A3 o apoicalion hes baen made i e = AI.IT:EUHDHITY T e e
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of secured Creditor the amount . N Aegisiar al Cesial Regelaton Conba JCRLC - 5 i b e L &
and interest thereon. secélxn 1f9 olf tge ?::I:, rga%:gth sub-rule Indian irefife ol Comporsle Adfais (ICAJ, Pl ﬁ%ﬂg‘ﬁ%ég;gg:ém RED ﬁEIEEHBﬁFﬁIEfﬁF] RAR OF COMPANIES
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of Property taken in possession are herein below. ( ,) of rule 5 of the Deht Recovery Moo £ T, B Secr 5, T blasessr Dot - G s . -
S Name of Possession | Date of stauto Tribunal (Procedure) Rules, 1993 farsens Harnz, Bin Code-123000 hat | [2 | SORFORATE IDENTITY NUMBERT | LIGSSEWET SREPTO0MITIS
& Description of Property 2y Amount in Demand Notice (Rs.) Exh. No.: 7658 RO SR AT LIRGTED LIABEITY IDENTITY
No|  Borrowers taken Date | Demand Notie SO DEVYASHTRACECOMLLP (LLPAN-AALS4ML | ) | oy popER OF CORFORATE FEREON
1 | ASHOKE KUMAR | All Piece And Parcel Of Land Measuring About 08 Decimals, More Or Less, Forming Part Of C.S. Loan No. HLOO11H14100277 INDIAN BANK 3 Limviad Lisbiny Parrershiy sy be gl | [ e e e e
MONDAL, Dag No.169 Under C.S. Khatian No. 141, R.S Dag No. 139 Under R.S. Khatian No. 445 In Mouza Rs. 2360238/- (Rupees TwentyThree Lakh VS wndler Part | of Chapter 10t ol the Companios Ao CFFICE R0 FHIFH':IF;LUDFFIEE 11 B M MUKHERIEE ROA0 KOLKATA
ANJALIMONDAL, | North Kashipur Under Police Station Kashipur In The District South 24 Parganas Within The Limits Sixty Thousand Two Hundred ThirtyEight M/S M A TRADING AND MFG. CO. 5 ae mompany frnited by shoves {IF ANY) OF CORPORATE PERSOMN| WEST BENGAL. TID001 : :
DEBENDRA NATH | Of Sanpukur Gram Panchayet Together With A Two Storied Building Having Total Covered Area Of |17/09/2026 | 09/07/2026 | Only) payable as on 09/07/2026 along with 0 7 Tha pringipel abwscts of e company & ; PRINCIEAL GEFICE- NONE
MONDAL, BABLU | About 2612 Sq.Ft. (Ground Floor Measuring About 1382 Sq.Ft., First Floor Measuring About 1230 interest @ 16 % p.a. till the realization. (1) Mis M. A, Trading And Mfg. Co., Office o g 2| O CATIGNCOMMENCEMENT | 21.09. 308
MONDAL, MINA | 5q.Ft) And The Said Land/Premises Is Butted And Bounded As Under: On The North : Building On at Arupara, P.O. GIP Colony, Howrah, West Whelasie rads i oianision isde ol DATE OF CORPOERATE PERSON
MANDAL The South . Road On The East : Under Construction Byilding By West : Buildipg. __ Bengal - 711112, also at Ichhapur, gouds, sarunilies alc and @l achivties | |7]RAME, ADDRESS, EMAIL ADCRESE, |MAME. MAND] PRASAD SHAW
2| MANOJBERA, Al That Piece And Parcel Of The Area Of Land Measuring 3 Katthas, Or 5 Decimals Within — Mouza Loan No. HF0012H20100213 Komardanga, Santragachi, Howrah, West apcessary, desrable o incidental o 1he TELEPHOINE HUMBER AND THE | ADDRESS: 10 RAGINORN SAEWNI
KRISHNA BERA |- Dubchururia, JI No- 55, Dag/Plot No- R.S. - 488, LR. -526, LR. Kh. No — 865, Adsr - Raniganj, Rs. 2231451/- (Rupees TwentyTwo Lakh Bengal- 711104 secomeliabmenl ol the cosdus) ol such REGISTRATION HUMBER OF THE | “FPODCSRE COURT®, GATE MO 1
P.S - Andal, Under Gram Panchayat, Dist — Paschim Barddhaman. The Land Also Beaers The Land |16/09/2026 | 09/07/2026 | ThirtyOne Thousand Four Hundred FiftyOne (2) Vidya Debi Agarwal, Office at Arupara 5 s ol thal L P anclan b LIGUIDATOR ARD FLODR, ROOM MO 331, KOLKATA-
Is Butted And Bounded By :- East - Anandamoy Anand, West :- Nisha Saraf, South :- 16" Wide Only) payable as on 09/07/2026 along with | |p G| Colony, Howre’lh West Bengal s Aoy o the :hﬂ o ard m p ol TOU3TT EMAIL ADDRESS:
Road, North :- Plot Of Ghosh Babu. interest @ 17.7 % p.a. till the realization. 114 Y ' oo g | cam
: = = 711112, also at Ichhapur, Komardanga, associlion of he paopodesd contfamy may be
3 | LALBABU ISLAM, | All That Land Measuring About 3 Satak Forming Part Of R.S. & L.R. Plot No. 485, Khatian Nos. 1001 Loan No. LAP0574200000005015198 Santragachi. Howrah, West Bengal - 711104 repachd ol Ihe ofica of the LLF @ R37 TELEFHOME WO D03-BRa54540
HAMIDABIBI | & 360, Under L.R. Khatian No. 3718, In Mouza Kanutiya, J.L. No. 176, Under P.S.- Mayureswar, In Rs. 2132232/~ (Rupees TwentyOne Lakh | | e magact, lOWran, Westtenga p i3] REGESTRATION HOLIB2HPA-0021F-
, Jnder B Ahalian 0. 3718, oA - ' " ° 3) Pankaj Kumar Gupta, Son and Legal Warickinia Man Rmad, RO- Kankrgandhi, P 8 P01 1 35
The District Birbhum Within The Limits Of Kaleswar Gram Panchayat. 17/09/2026 | 09/07/2026 | ThirtyTwo Thousand Two Hundred ThirtyTwo L irs of Late Hari Prasad A‘ | Offi Kok TS - 1
Only) payable as on 09/07/2026 along with eirs of Late Hari Prasad Agarwal, Office at e Eméw i i i E|LAST OATE FOR SUBHISSION 710 2GR
interest @ 18.7 % p.a. tll the realization. érupar?, P.C;HﬁlszoltlJny, H(:Wll'afr:,hWest o th a'th;]m e ::' alciln ,;_3 aF ':!-""'Mb
4 | AKUL CHANDRA | All That Land Measuring About 5 Satak Forming Part OF L.R. Piot No. 2328, Khalian No. 1479, Under Loan No. HF0013H21100059 Ko e, Saracach, Howren. o] |- atjactn e uri s s Soctabersal Contal | £ o \n ekl ghven, [kt J, THORAE FIRIAMCE FYT. LT, hes. commanosd
GARAI, Present L.R. Khatian No. 1953, In Mouza Gaura, J.L.. No. 206, Under P.S.- Dubrajpur, In The District Rs. 1878538/~ (Rupees Eighteen Lakh Sev- omaraanga, santragachi, FHowran, VVes ;mjmm P AL ek i o [ ooy, S o 21,08, I )
SADHANA GARAIN| Birbhum Within The Limits Of Paduma Gram Panchayet. Boundaries Of The Plot:- North: Land Of [16/09/2026 | 09/07/2026 |entyEight Thousand Five Hundred ThirtyEight | | Bengal-711104 Corperate Afirs J1CA] Pt Mo, £, 7.4, 5 Tha stakahoklars of J. THOMAS FINANCE PUT. LT are hasaty caliad upon b sutes
Godai Hazra. South: Land Of Kartick Chandra Gorai Same Plot. East: Land Of Pond. West: Panchayat Only) payable as on 09/07/2026 along with [  |(4) Praveen Kumar Gupta, Son and Legal :m“w D!-;ﬁ"l] a0 Hnal Fii a proot of ""3::' claims, o of hefons 21 FIL0GEE, [0 the kqudator ot the address mentioned
Road. interest @ 15.7 % p.a. till the realization. Heirs of Late Hari Prasad Agarwal, Office at poefir e b . i L il agarealibm
5 | RABIULISLAM | All That Piece And Parcel Of The Area Of Land Ad Measuring 2 Decimals Within Mouza- Loan No. HF0012H19100115 Arupara, P.O. GIP Colony, Howrah, West| 288wt FI'L’::‘"?" o oot || B ot eyl kil sl chl vt by bt im0
SEKH, Islampur J.L No-140, Dag / Plot No-R.5.& LR - 2187, Khatian No:- 1493, Present L.R. Rs. 533290/- (Rupees Five Lakh ThirtyThree Thousand | (Bengal - 711112, also at Ichhapur,| | 27 % R=E=mer = 0 Mo goPr il | father stakehoidars may st the prool of clsime in persan, by postor i electrons
RAFIYA KHATUN, | ¢hatian No 5753, Adsr -Dubrajpur, P.S-Dubrajpur, Under -Dubrajpur Municipality Ward Two Hundred Ninety Only) payable as on 09/07/2026 | |Komardanga, Santragachi, Howrah, West| | IEVASH TRADECTM LLF 31 f2 Schred | |manrs.
HAFIJA BIBI . - . . along with interest @ 15.7 % p.a. till the realization. Bengal - 711104 sbicnasdnesmenimedanoe. af falae or mizleading proofs of claim shall attract penalties.
No- Dist- Paschim Bardhaman. The Land Is Butted And Bounded By (As Per Deed)|16/09/2026 | 09/07/2026 : DCratted this 2 181 ool Szt 2128
On The East- Vacant Land, On The West:- Road, On The North: H On The South: Loan No. HF0012H19100116 (5) Sandeep Gupta, Son and Legal Heirs of =Y i Manaj Prasad §
© East- VacantLand, ¢ West-Road, & Rorth- House, S SOH Rs. 966349/- (Rupees Nine Lakh SixtySix Thousand Three | - | Late Hari Prasad Agarwal, Office at Arupara, Farand en btk of N 123 no 2028 Liguii /
- House Of Others. Hundred FourtyNine Only) payable as on 09/07/2026 [ |P.O. GIP Colony, Howrah, West Bengal - DEVYRSH F oo Kodkata IEBNPA-D029P- NI4T 202020211454 4
along with interest @ 17.2 % p.a. ill the realization. 711112, also at Ichhapur, Komardanga, Bl
6 FAJIRUDDIN, [All That Land Measuring 11 Decimals Comprised In Mouza Chutiakhore [Paschim], J.L Loan No. LAP0621200000005055252 Santragachi, Howrah, WestBengal - 711104 RAMIANA DEDRA ASHOX HUMAR DEQRA /
o#’gﬁhﬁawﬁgé { No. 33 Appertaining To R.S Dag No. 7205 And 7206 Under RS Khatian No. 689 Under g& 5537831- ;Fépieesl Fl\ée lLakh FLfItyThreeog?gnggg SUMMONS D";""Itrd Pﬂr; M&T Fﬂ;;
’ P.S Chopra Within The Limit Of Chutiakhore Gram Panchayat In District Uttar Dinajpur. leven ALIT. re Itg W1 SWZG a/n y) p?ﬁ?h e aslgn i WHEREAS, OA/424/2025 was listed before HH : 3
1810912026 | 09/07/2026 | 2long with inerest @ 182 % p.a.fl the realization. Hon'ble Presiding Officer/ Registrar on
On The North : By Property Of Bhotu Mohammed. On The South : By Rafed. On The Loan No. HL00621000000005015083 05.08.2026
East: By Property Of Bhotu Mohammed. On The West : By Bedeng. Rs. 1021785/~ (Rupees Ten Lakh TwentyOne Thousand I EDEAG fhi | : :
Seven Hundred EightyFive Only) payable as on 09/07/2026 | | WHEREAS this Hon'ble Tribunal is pleased
along with interest @ 15.45 % p.a. till the realization. to issue summons/ notice on the said
7| BIKASHDAS, |All That Piece Or Parcel OF Homestead Land Measuring 3 Application under Section 19(4) of the Act,
3 g 3(Three) Kathas Or More Or| Loan No. HL0015H17100005 OA) filed inst P f debt
RUMADAS | Less 0.05 Acre Appertaining To R S Plot No. 64/20 And 64/21 Under Khatian No. 2, LR. Rs. 85886/- (Rupees EightyFive Thousand Eight Hundred E)f R,)s' 9365‘7%5'5’})50,3’"(‘; ehcaton slonn il
Plot No. 167 Under L.R. Khatian No. 921 Old L.R. Khatian No. 502 Mouza-Kharia, Par- EightySix Only) payable as on 09/07/2026 along with in- o o gt pp § 9
gana- Baikunthapur, J.L. No. 03, Sheet No. 1, P.S. Kotwali Dist, Jalpaiguri Under Ara-| 1810912026 09/07/2026 ﬁ:ﬁt% 1350%’1‘;':""1g%’;ﬁa"za“m' I g'cec%?daﬁg:rxﬁﬂtssu?_cé:&?:ﬁ ?4))5f5edi°n INDIA SH ELTER FINANCE EQRFGHAH ﬂ N LTD.
binda Gram .Pa'nchayat Area At Mohit Nagar. And Boundaries Of The Land : Nf)nh‘ Rs. 421940/- (Rupees Four Lakh TwentyOne Thousand | |19 of the Act, you, the defendants are i o=
Mahendra Mistri, South:- Road And Land OfNagendra Nath Das, East - Land Of Bidhan Nine Hundred Fourty Only) payable as on 09/07/2026 | |directed as under:- ik OTICE FOR IMMOVABLE PRO
Kumar Roy; West:- By Land Of Sushil Sutradhar And Others. along with interest @ 18 % p.a. il the realization. (i) to show cause within thirty days of the Carperaia OiTice: Gih Finor, Pt Mo 15, H.Ihllnnnl Arga, Sacing&4 Guiigram-127003 Harvana Tel: 150:-. Sa24484
In any case if there is any difference betv the of local publication and English publi the content, of the English paf service of summons as to why relief prayed BRANCH : Offica Fio.- 517, 5th Floor, Lal Ganga Business Park, New Dhamiani Road, Fachpei , Raipur, Chhamisgarh - 402001
language published in Business Standard shall be prevail forshould notbe granted; } Wihsaraas, Tha Urdkamigeed Baing Tha Aulharised Qicar OF Tha [rds Skeiler Frsees And Cempdmtion Lid, Usdas The
5 (i to disclose particulars of properties or|  f Seyrtieston An 7 wiction O Finarcial Assects And Enfioroeenan (secunly) Inbrest Act 2002 And In Exsrcse OF

assets other than properties and assets| | Fowar Corberred Linder Secton 1H12) Resd Wilh Rube 3 OF The Securily irisws| {enforosent) Rules 2002, sued 4
specified by the applicant ur]de_r serial Cismand Matice On The Date Mobed Agsinest Thabcooun| A= Manlioned Hereinatier, Calig Lipon The Bormowsr And &ko The
E}il:)myboir2‘?6°Iég?rg{:]%ga}lrg%p!‘;a;;ﬁg with or Owrer OF The Propertyg'surety To Rapay The Amcurd \Within 60 Days From The Date OF The Sad Nolice. Whereas The

] [ . - Owreer Of The Proparty And The Oiher Having Faled To Repay The Amount, MNotce |5 Hereby Gven To The Under Maled
_m-lndlaShEIter INDIA. SHELTER FI HAHBE CO HPOHATIOH LTD- disposing of secured assets or such other Bormowers And The Public In Gereral That The Undersigned Has Taken Symbolc/physical Possession Of The Properiybes

assets and properties disclosed under serial . L ; 5
. - Dascnbed Herein Balow In Exeroise OfF Tha Fowars Confered On Himder Under Section 134 Of The Sakd At Fiead Yiith

number 3A of the original application, = . % -
HDI‘I"I-E LDEI‘IS n E M A " n N n I I c E pending hearing and disposal of the Rules B 4 5O The Said Aules On The Dates MaenSonad Against Each Account Mow, Thie Borower In Paticalar Ard The

application for attachment of properties: Pubdic In Geniral 1z Horeby Cautioned Mot To Deal With The Progssrbefies And Sny Deakng With The Propertytas Wi Be
Registered Office: Sih Floor, Piol-15, Seciordd, Inslivdional Area, Guegaon, Hanana- 1221002 Branch Office- Incia Sheler Fingroe Corporalion Liriled (2nd Floor, Chasla Tomer (i\F/);)you shall not {ransfer b‘;l any of sale Subjact To The Charga OF India Sheller Finanse Corponation Lid For An Amcund Merficnsd As Balow And Intanes! Theraon,

Ahom Radio Mirchi Office, Shankar Nagar, Raipur, Chhattisgarh, Pin- 50001 + Krshna Gomples, Senchhatra Compound, Mear Ravindra Math Tagore Square. Oid High Count lease or otherwise, except in the ordinary CaRts, Ele

Staton Ruad. Bilsspur, Chatisgar- S25004) « Skypark, infront of Bhantia kg Home, Ravi Nager, Raipur. Chiatiisga - 452001 + (207208 Kricharkya Complex, Mehiu Magar. | | course of his business any of the assets over NAME OF THE DESCRIFTION OF THE CHARGED | DT. OF DEMAND NOTIGE, | DATE OF
Bhiai- 420001, Durg) - {Sarcar Palel ward, Main Rcad , Mungeli,Dist- Mungel]) which secuty nerest s created andlor| | BORROWERIGUARANTOR (GWNER: | (MORTGAGED PROPERTY [ALL | AMOUNT DUEAS ON | possession
Y ) g OF THE PROPE THE PART & PARCEL OF THE DATE OF DEMAND
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECOMSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, M2 olther assets and properties specified or mu“m _PROPERTY CONSISTING OF)
SCITICE is henetry given that the fofowing bamwer's who have avaled koan from india Shefter Finance Comporation Lid {ISFCL) have faded in pay Equaied Monthly Instabments (EMs) of disclosed under serial number 3A of the MR MRS, SUNITA BAI MESHAD WO LAL | Al Fincs And Parcal CF Partcf kb, - [CEMAND HOTIGE 17 (F 00,
e Laan 4 |2FCL and that Fei- Loae Ancount his Senn dassiied as MonParforming Assst 25 por e guicnlines issued by Mationad Housing Bark, The bomawsrs) havs proided | [OTiginal application without the prior| | 1) siissis Amdd MR MBS, KASHI BAM | 1149, Laler renumbered as 114011, | $1 06 2026 SYMBOLIC
sarurty of 1he i mmansle prpsitias S FCL, the datsls ofwhich am describad haran below, Tha detais of theLnan andthe smounts nutssandng and payatii by e bomowans i ISFL | [8pProvalofthe Tribunal; HISHAD LAL JINISHAD fred 1500 Sg FL PHM- 13 Mew|Re. 17127580 |Rupees

: i s loy o ] Lo e ol T (v) you shall be liable to account for the sale By Feesiding 8 ‘Wand Mo 27 House Mo | 00002, Mauja - Akolidh Tefsi Mandi | Sevanteen Lac Tealve
75 0N dak B8 850 ndicabad her below. The bomressns) &5 wal 25 the pukc in genarsl ang herslly informad that the undessignes being e Authonsad Cficer of ISFEL. the sacumd proceeds realised by sale of secured assets 508 Laniri NagarBahine Mats Kunti School | Hasod Dilict Rapur CG 492901 | Thousand  Seven Hundned

-:m:-_l:-'hs-e-'nawdw-:na-}a-'sl !‘&|l:ll:-M‘!:IWEMHHuMﬁ”J‘:ﬁD'wﬁﬂ'\-:fﬂ'ﬁS-Ehﬁlﬁll:ﬁEl"dH&W-’t&-l‘;l.’.h:l"liﬂ'FI'IPI‘-I:S_EJ%iﬁ':El“-dE'fﬂ'wﬂ'l&m.g‘_!ﬁm’i‘yl'b&mlﬂ-ﬁi‘l:ﬂ? orother assets and properties in the ordinary Mowa Sardhoo Sardhu 2892007 |Boundang- East: Open Land, West: | Fifty Mine Only) Dus &6 On
and aued nofice under this Aol details mentizned befow, IT the fol ewing bomowsns| fal 1o regay the outsandeyg duss indicaled ageing] i names within B3 iety| deys of the malics, the Chhalgam B Alea a1 - Pait aTkh.ng. - | Rosd. Hodh- Ramanin 100062008 With Evierest
andersigned wl esercize anmy ene of mose of the powars confemad on the secured Ceediter under sub-section (4] of the sachon-13 of the SARFAES! A, incuding e powsr |o (ke the 114/%, PHH.- 13 Mauja - Akoidin Tehsl|Seber, Soutv Remaining Land Of|Feam 9105 3008 And Othar

course of business and deposit such sale

| L ; e T . - et proceeds in the account maintained with the rreiis A P o | Ba ) T
e and Sal e s i, The pulblicin genersl B adviged fal 1o desl wilth progecies descritead e balin, bankorfinancial insitutions holding security L*!ILH::JTL;:::::*:;‘HHH digirich  Fsipur 00 | Sabar Engla“r%ei:n.:‘-“npda;af.mlll e
5. Mame of the Borrowers)! Guarantarlegal | Desand Motice Dumand Notice Amowant Dascription of secumd Asselis) interest over such assets. ] LOANACCOUNT BO, -
Mo  kairfisgal represemiative, Loan Accournt Mo, | WPA data [immowable propertios] You are also directed to file the written HLASEVLION SO000061 361 58
statement with a copy thereof furnished to MEMRES SHUBRITA DEVI BARETH &|A6PissArd Parcel (TPHKN 2463, |CEMAND HATICE| 1ad02006
1 | M) Mrs. Gharshyam Varmea 11-5ap-2005 |Re 982975 [Rupsas Wime Lakh| 41 Plece And Parcel OF One Resicantal Progerty of Kh, N, | |the applicant and to appear before LEGAL HEIRE OF CHOTU LAL BARETH |Khasm Moo IEHR, Amea 0020(91.11,2025 SYMBOLIC
! Mrs. Namita Verma 05-Bop-2026 |Eighiy-Two Thousand Mime| 854034 PR So 08 Gram Pathri, RM6 Siker, Kurud, Teheiznd | | Registrar on 24.09.2026 at 10:30 A.M. Al resichng o ':?"*1 Mo 14, Gram Fosl | Hectare (1288 5q. FL) l\-'|=ﬂ=-'lli Rs. 65136 (Rupsss Sik
Wiard Mo-14 Purani Biast Hundred And Saventy-Five Only|| Distict Raipur GG Raipur, Crhatbsmarh - 432007, failing which the application shall be heard| | B0 T, B e, S0k Lakh Filly Qe Thousénd
e 4 ; s ' d decided inyour absence. & | Abas Fesmding A-PUHNL 2as, Elllhrf. ) Te_'l:.ll & District Bilasgar, | One Hundred  Seventy S
Fathari Raipur, Chaltegarh - 43116 den ps oon 10-5ep-2036 end ohar| admessumg TR an . K Bo 3K, Macia Doemhand, 7M. | Chhaltisnarh - 485001 Boundany - | Ciaby) Dues s On 10 11 2025
Loan I0- HLAGRNLONEO0005 103479 therges and cost Bl the dale of e | BOUNDARY-EAST - Rogd WEST - House of Teeas, NORTH - | | Given under my hand and the seal of this | | Gitaspur. Ten. Bilha. Dist. Bilaspur|Enst Road, west Land OF Kewal |With interest From
B (aT418 {eaymeel Fhenme of Naresk. SOUTH - Mouse of Mahesh Tribunal on this date: 03.09.2026. Chhatisgarh - £85001 Maorth- Land Of Rajras Bhai [11,11.2025  And  Oiber
ke Signature of the Officer authorised to issue LOANACCOUNT 8O, = South- Land OFf Cener Charges &nd Gost THl The
3 | Me/ Mrs, |stmar Sahu 11-5ep-2006 | Rs. 1109900 |Rupaes Elaven Lakh | A1 Piecs And Famsl Of One Residental Property of Knasea no. - summons| | HLAEVLONEOOO00S 112821 Draats 1 Ths Paayremsni
e Mrs. Pusipa Sahu U5-Sep-2008 | Kine Thousand Ove Hundred Only] | 6745, PHN - 53, Mouja - Bhiaidadar, B WM - MurgassTansl sd/-
Ahia Dadar Khairal Khum dun a5 om 10-Sap-2026 and other| - Knmakhan, Dyt - Mahasamund CG 40348 mahasamund Assistant Registrar FOR ANY QUERY PLEASE CONTACT Mr.Tushar Hurde, Mobile Neo.#956559300
Po. Komakian, Disl Marasamund chargas and rost W the date ol tha | Ralpr, Chhattizsgarm - 403448, Debts Recovery Tribunal No. 1 PLACE :- Chhaitisgarh UTHORIZED OFFICER}
Mahasamund, Raipur, Chhalfsgarh - 483440 paymen adimissurng 1500.0 Kolkata| | DMATE .- 2208 2026 INDIA SHELTER F"H E CORPORATION LTD
Loan 10~ LAMSSVLONSI0000518 78S BOUNCARY-EAST - road, WEST - ishwar open land, NORTH -
MHP-1044D535 resie of chames, SOUTH - houss of Kishun
3 | Mt Mrs. Harishchand Badhil, Mr.Jd Mirs. 11-3ep-2028 |Rs. G108B&- (Rupess. 3ix Lakkh Ten | AN Pec fnd Parced Of One Residental Propery of Abadi Kh.
Ganeshdya Gada, Mri Mrs, Roshani Baghal 5-5ap-202¢ |Thousamd Hing Hendrad And|Mo 4THIET, PH, Mo 29, Gram Karethy, RNM Ehug, Tersl
Houge Mumbar 54 Wand Numizer 14 Kanelhi Khuji Eighly-Four Only) dus as on|Dongeepson Otsinct Rejnaedgacn GO #1661, Chhattisgeh -
Rajnandgacn Durg. Chatisgarh - £50024 Loam iD- 10-Sep-2006 and cther cramges and | 426651, admeaturing TEE0 BOLUNDARY: EAST - Property of
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MP-1009TENG Fiesad, SOUTH - Ll erma i abgus e ghan resereE: price than Sarrvwer(s), Go-Samaser|s) must infimate 30 AHFL ona day in arkanca tetera 12-80-B026 then AHFL 5hal give pralarence f him, B Borewe(s), o
3 bareower|£) 1alls 1o mlimaha one day 0 advencebefong 1290 B026 S SHFL wil peocesd w |15 53k of propersy at aawe gheen reseras price, The property B haing soid wishafl tha edsting and
] v Mrs. Sunita Korre, Mr) Mrs, Pawan Eumar 11-Sep-202% |Rs TI052- (Rapees Sevem Lakh | MiPiecs &nd Parmel Of One Residen i@l Propertyof Par ofkh na lutura encumhrances whrlber kama o unkems to AHFL, Tha Authansed icer’ Secured Creddnr shal not be responsible in any way dor amy Mind-party claimsrghesiaues. The purchaser
‘Wizrd M3 15 Kana Maro B5-Sap-2026 | Thirty Thousand And FiMy-Two| 255802, PH no. 12 Mouza \dage Maeo, RNW Mero Tehsil should conduct due digence om all aspects rdated 1o the prperty (under sale through prrdale treaty) o s satsfactan. The purchaser shall zol be estitied (o maka amy clem aganst the
Bemelara Bemstars Dury, Chhatisgarh - 451340 Only| dun a5 cn 105ep-2078 ard | Nemdghat Dist Mungsli C5 481340 Dury, Chhatisgah - :ﬁv'ﬂ=ﬂ-‘l"t=n‘:‘=;t::-r1r;; :rl-'fr:::i-'ul:;lﬂlﬂiui.;h:ﬂmﬂE-H'.jﬂnrﬁlﬂ‘lﬂﬂ- AN b ik et
. iy . ot e s N T 1 Bo  Est - S AWEFApET fal n a comtainad harein Is T peneral pu Eminatian. Anyregr n, , Wrangm I ssian, or wpu on of This eoalant, in
;ﬂ;qrﬁi;:;:l;ﬁ'ﬂlmﬁhﬂdﬁmﬂ“b :hh-_ {:‘f“n“-ﬁl g e .:'nf.lr:{n:-zlldml srnLg ﬁm;';”"?;ﬁa%&;::um whale or in pard, in any loem or by any meaas, whether prind, digfal, ebeciranic pealication in ary form, e-mad or wed pullicalions, orolhersise @raugh any made is siriclly prohiited.
k el A paf BEL- ' - Lar 01 28N, S0 firy anztheripad e ol the abave costerd Braugh say mode may resallin sgproprishs |egal action by AHFL. (Aathorisad $ME)
Place: Chhatisgar, Dats: 22992025 (Busthorized Officar) For india Shelter Finance Corporation Lid Plaze: Barackpare Dabe: 22.09. 2026 For Aadsar Heusing Finaace Limised

ROHA HOUSING FINANCE PRIVATE LIMITED
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E{ ROHA m Corporate Office : Unit No. 1117 & 1118, 11th Floor, World Trade Tower, Sector 16, Noida, Uttar
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POSSESSION NOTICE (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002) o g Lt s, [N T Susiakous}, 3.cryest (2l g s) b pEsr ek Lorweary] Icaiyagorai pmcs dhossosd) a1, F o ey o IR h Lk -4
Whereas the undersigned being the authorized officer of Roha Housing Finance Private Limited (hereinafter referred to as "RHFPL"), Having its registered b | grardid |Aean o D o ¢ ] =
office at JJT House, A 44/45, Road No.2, MIDC, Andheri East, Mumbai-400 093 under Securitisation and Reconstruction of Financial Assets and fiske B Vol Last
Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security - — T T
Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned below under Section 13(2) of the said Act calling upon you being the il T ¥l ] o k] ponfaiac st Bat Do - ",‘!E'f.}ﬁ per LAl Lp aeen of J35:39. L more o m?ﬁ“ﬁ‘?ﬁ:é‘rﬁl e i h‘éﬁ K \EFE
borrowers (names and addresses mentioned below) to repay the amount mentioned in the said notice and interest thereon within 60 days from the date rna ﬁ Fopmcal | lard I'I'NN" 1 A asout + h kil mara or d - L, Pigg. R S35, o uﬁﬂ P R 'I:&IH H 11" F:
of receipt of the said notice. The borrower mentioned herein below having failed to repay the amount, notice is hereby given to the borrowers i .Fli.ul ST St e’ '.",.m - T peed T ' g ﬂ" r:-l il mml 4% .&J Lol 54 7
mentioned herein below and to the public in general that undersigned has taken Possession of the property described herein below in exercise of o g xl o) hpe l:-I.Th %H 5 I.MH ot e i la ;,I s . ’Iﬁ;ﬂ
powers conferred on me under sub section (4) of section 13 of the Act read with the Rule 8 of the Security Interest (Enforcement) Rules, 2002. The ' : Im? Pl !"'ﬁhh sl """E;,-lg | atd el rd nhz I&II
borrowers mentioned here in above in particular and the public in general are hereby cautioned not to deal with the said property and any dealings with :; L E-ﬂ? ’:"ﬂ %:fc wm :Eﬂf 10 11““, o "ET%'&AE;" m R&w gﬁ%ﬂﬂ“ *‘Em.m_ mn‘ud i1 1}}. mt-'ﬁ;‘:?v%?ﬂ% 5‘:5—5 “T%ﬂ% 1 tﬂ-!u:l th’ ﬁ:.’é'ﬁ t%. i)
i i ing Fi vate Limi i i i Fl I i and cagemar] Aght = d ) G oy
the property will be subject to the Charge of Roha Housing Finance Private Limited for an amount as mentioned herein under and interest thereon. The o g0 Inm.: {17 pac comariasl fgh) mium mﬁ Eﬁw : I- :ﬂ F ; -’-‘% [l oaanan, el b eyl e

Borrower's attention is invited to provisions of sub section (8) af Section 13 of the Act, in respect of time available, to redeem the secured assets.

raper hanpand sfyzked] EETE]
Demand ﬁ '{ Eﬁm Fgracl M il ol
R Name of the Borrower(s)/ Schedule of the Properti Notice Date & Date of i " ‘ ‘afj
0 Co-Borrower(s)/ Loan Ac No./Branch ChettlCotnElJOpErtes °A'r‘: :e Possession £ . et ; v e J_. AR b F e
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Branch - Bilaspur OLD KHNO.757, NEW KHNO. 757/1 PHNO-M, MAUR -] = g 3 II.I Hmr:% LT . Kok PO, F & -bapanazar | 2 Pirzargs Warct. 28 now 6 Wit i murjapal s
1. 1. MR. SUNNY AGRAWAL MAHMAND, R.N.M. - BILASPUR, TEH - BILASPUR, DIST.- BILASPUR Rs 18.09.2026 1{; 'iu_'l g =g T wtech = e e arg o Worh: Dok Ak _._, gyt CoTarion Fps st i F B cioad iesl
" 2. NEHA AGRAWAL f{C6.), BILASPUR 455004, CHATTISGARK, INDIA. 36,20,848 /- i “Jr. .mmﬁ'*"“ PEC e S S Dot g0 0 S o ‘L‘i“m”*"“"ﬂlé".’f “.Eaﬁ%%‘?*‘m T By ST e TN T s gt e ae o
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Date - 22.09.2026, Place - CHHATTISGARH Authorized officer , Roha Housing Finance Private Limited ﬁﬂkﬂ“ﬁfﬂmﬁm ,ﬁ;ﬁﬁ‘“‘ﬁ‘n"" WPWW rmﬁﬁ,ﬁmgggm agsanches pacied plc ¥ uh’?ﬂ&“’"m fmﬂ:’&f& = g_rﬁ 1. e e
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FEPTO! T 2 CILP6RA 038

SPOT BID/TABLE BID/SEALED BID (QUOTATION/
TENDER) NO-23 OF 2026-27 of EE/TD/P.W.Dte.,

Purba Medinipur invites for the works-
Temporary shed for Kitchen and Dining Room for providing
Infrastructure and Logistic support to the CAPF and SPF for ®
the Bye Election to 210 Nandigram AC under different PS of [}
Purba Medinipur District except Electrical Installation as per

ANNEXURE-II.
Bid Submission Start Date is 22.09.2026 at 10:00 AM. RIEEEIR
wifisfd, *5 G657

Intending Bidders are requested to visit for details the website-
(https://wbpwd.gov.in).
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Sd/-
Executive Engineer,
P.W.Dte., Tamluk Division
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(TS SFPTRICT &, S T (AN F: WBHIDCO invites online percentage rate open tender in two
Bon vl won (B IR - CIIIRE 72 aabovbvaod bid system for "Annual Maintenance of Golf Course within
s e ﬁ_“‘“"’ IFTEITS WA I BRI Eco park, New Town, Kolkata. [2026-2027]" for resourceful
g ﬁwfswﬁmw. (TRIEA TR LIDEA>O0L Y \ —— bonafide Govt. Contactors and eligible outsiders in the manner
- - . . REERECRIE R as described in the detailed tender notice available on http://
3. gadkolknro@centralbank.bank.in, 2. drmkolknro@centralbank.bank.ll\ \\ XXImﬁgﬁaﬁﬁwﬁF 3 wbtenders.gov.in on and from 18.09.2026 at 11.00 A.M.
// \\ 13, 2050-4% 411 098(3) € Corrigendum/Addendum, if any to this e-tender would appear
@ N (R & ) T only on above Website and not be published.
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Addl. General Manager (Engg.) -l

2 WBHIDCO
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97 i Saelfod T (W%Wu‘l)m_ﬂ\@:e;; )Qﬁm- N.L.T. No. 02 of 20?6-27 of A.E. (A-I) Chinsurah (A-I)_ Sub-D|Y|5|on. TR e SEaekive wiae STewieTa et ARl (reas
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hereby invited for the works as mentioned in annexure-| for
N.L.T. 02 under Chinsurah (A-1) Sub-Division, Hooghly on behalf
of the Governor of West Bengal by the Assistant Engineer (A-
1), Chinsurah (A-l) Sub-Division, Nababbagan, Chinsurah,
Hooghly from the bonafide and experienced contractors who
have executed similar type of works under Government of West
Bengal or Central Government etc.
SD/-
Assistant Engineer (A-l)
Chinsurah (A-l) Sub-Division
Chinsurah, Hooghly
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